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control and regulatioB, that the pre-
sent powers were not enough, etc. 
liIe has seen the state of affairs in the 
New Asiatic. He says that a iittle 
more is required. If he is serious 
about regulation and control, he should 
have straightaway said in the House 
that the Government is coming for-
ward with legislation for more powers. 
The same thing was debated in March 
m Rajya Sabha and the hon. Minl,ter 
,aid so many things. We have seen 
the state of affairs in the New Asiatic 
and the Ruby? 

If this insurance is also taken over, 
even the little drain that is going on 
In the foreign exchange can be stop-
ped. Then, there should be some 
change in the investment pattern of 
this. Out of a sum of Rs. 52 crores 
with these companies, a little over 
Its. 5 crores is invested in the reserves 
and Government securities. What Is 
\he percentage? Cannot this be in-
ereased? In the case of life insurance, 
when life insurance was not nationalis-
ed, there was a larger ratio. 

In concluding, I say that I am Grate-
ful to all the Members of the House 
who have participated in this Jebate, 
including Shri Patel. Shri Patel has 
riven figures which rather enlightenea 
me but I do not agree with his con-
clusions. Even so, Sir, I thank him. 
Sir, with these few words I request 
the House to accept my resolution. 

Mr. Chalnnan: Is Shri Tridib Kumar 
Chaudhuri pressing his amendment? 

8hrl TrlcUb J[1UDIII" Cbaadhurl: No, 
Sir, I do not press it. 

The Amendment was, btl leAve, with-
81'GWn. 

Mr. Chalnnan: Shall I put the re-
solution to the vote of the House! 

ShrI. T. B. Vittal Bao: Yes, Sir. 

Mr. ChalrmaD: The question is: 

''This House is of opinion that 
General Insurance mould be 
utionalised". 

Those in favour may say 'Aye'. 

Some BoD. Members: Aye. 

Mr. Chaimuua: ThOSe against 
aay'No'. 

Some BoD. Members: No. 

may 

Mr. ChainDa.D: The 'Ayes' have it. 

Some BOIl. Members: 
have it. 

The 'Noes'-

Mr. ChairmaD: We will have the 
diVisiOn on Friday after next. 

Shri S. M. ~: Supposil1g we-
win, Sir, then this will delay nation-
alisation. 

Mr. ChairmaD: We will think about 
that later on. 

17.26 hra. 

BUSINESS OF THE HOUSE 

Shri B. R. Bhagat: Sir, on behalf of 
the Minister of Parliamentary Mairs, 
I have to announce a little change in 
the programme for the next Ncek as 
announced by him this morning. The 
change concerns discussion on the 
present position in regard to produc-
tion, distributiOn and export of sugar 
on a motion to be made by Shrl 
Rajendra Singh and others. This dis-
cussion is now proposed to be held on 
Wednesday, the 7th December, 1960, 
at 3 P.M. instead of 6th December, as 
already announced. 

11.17 hnI. 

RESOLUTION RE: NEW MARKING 
SYSTEM OF VOTING 
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